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D
etails of claim
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N
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D

ate o
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A
m

ount 
A

m
ount of claim

 N
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A
m

ount W
hether 

D
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A

m
ount 

%
 share 
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claim

ed 
adm

itted 
claim
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security 
Secm

ity Interest covered by in
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by 
interest 

guarantee 
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ount 
security 

relinquished? 
ofc.laim

s 
interest 

(Y
es/N

o) 
adm

itted 
ISiddhsri C

om
m

erce 
!C

laim
 filed 

1,067,069.00 
1,067,069.00 

U
nsecured 

N
A 

N
A 

N
A

 
N

A 
Private Lim

ited 
before IRP 

financial 
Inter 

G
lobe 

Finance 
18.09.2023 

83,14,726.00 
83,14,726.00 

U
nsecured 

N
A 

N
A 

NA 
N

A 
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ited 
'inancial 

M
oonlight Tradelinks 

C
laim

 filed 
1,168,894.00 

1,168,894.00 
U
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N

A 
N
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N
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N

A 
Private Lim

ited 
before IRP 
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Fin-Vest 
A
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C
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1,034,247.00 
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rrata C
apital Financial 

C
laim

 filed 
3,918,254.00 

3,918,254.00 
:,ervices lim

ited 
before IRP 

IDFC 
FIRST 

BAN~ 
C

laim
 filed 

5,149,693.88 
5,149,693.88 

LIM
ITED

 
before IRP 

FULLERTO
N 

IN
D

IA 
~laim

 filed 
3,183,887.81 

3,183,887.81 
K:REDIT C

O
M

PAN
Y 

before IRP 

BCBW
 

AR
IH

AN
T 

!claim
 filed 

524,198.00 
524,198.00 

C
:O

M
M

O
D

EAL LTD 
before IRP 

India lnfoline Finance 
C

laim
 filed 

4,826,178.55 
4,826,178.55 

lim
ited 

before IRP 

ICICI 
BANK 

LIM
ITED 

C
laim

 filed 
2,369,634.00 

2,369,634.00 
(Personal Loan) 

before IRP 

"· 
G
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13.09.2023 
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22,89,040.00 
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